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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF SPECIAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 21.07.2016

NAME OF THE COMPANY: M/s. Sirhind Club Ltd.

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the
Companies Act 2013,
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ORDER

Petitioner is present. Respondent is absent.

At the request of the Petitioner the matter is adjourned to 29.08.2016 at 2.00
PM. Petitioner undertakes to inform the Respondent about the next date and
time of hearing.
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